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YT HI0ATd ATAT BT, Y i Afgwaare n C—— 40 |Santosh Ramchandra 4941093( 002 | 4.93712:81| 8200 ||131 [Muskan Abdul Shaikh 448728.50( 7116 RAMNAGAR
ATHAHTETRTET U 41 [Vaishnavi Sachin Aute 7347297| 001 30.116.00|  5.20 |[132|Nitin Shankar Khedkar 2317,136.00| 367.43 |[219 [Mukesh Kumar Singh | 8331178] 001] 4,50,738.00] 88.71
T S faesavam et TaeT o gical. 7@ 3T ——— - RUL 133|Rajeshri Shekhar Unecha 11,95325.00) 19623 SANTACRUZ EAST
JA THA A9 ATIfed TRl WAGT el | | R te.fo.Rov  wermewarawm| | |(2 [AmolMehadeoShinde - |73427151 003 | 131170001 2290 |1 o 7455338] 001 5 e
. e ket eshav Bahadur Kangude ,23,059. . . . .
. 44 |Ki iv N A5RB7 1 435, 11.10 ||135|Bharma Balvant Kamble 7762910| 001 L208. .
TeaTa FEAT SUAN G& 3Ted. 5 |Ninsadhu Ovaigude (8379850 001 | 27400000 5000 136 hmarey RamonancraPa | 7570480 004 ;..3. 45 135 ELEI
46 |Rahul Dattatray Gaikwad | 5054280( 002 | ~'56,649.07| 10.40 ahesh Shivaji Pali 41,3181 - AGAR -
47 |Ravindra Tatyayram Lokhande | 4947249( 001 37.249.00 6.30 |[138 Mmalﬁ.nanda{?anl 7520209| 002| 231,854 70.97 (|222 |Santosh Lahanu Navale 8278353 001 269,607.25| 43.20
48 [Shivaji Mohan Khade 7309286| 001 1,70:993.00) 29.70 ||139|Pramila Anil Nandiwale 8355235 001 3,24,244.00)  53.62 | [223 |Shubham Sunil Wakade 7956627 001 62,784.00) 1235
49 |Suhas Pandurang Dhaigude | 7479350{ 002 | 2.87.389.09| 53.40 ;i? Eg]pear;drsaa L\.;grauru_rger]gzsﬁrr ;;{;ggi; 88; wgggag ;ggg 224 |Vinita Santosh Navale 8278400 001 262,202.75| 42.00
SANGLI ' 42,888, : GOREGAON EAST
50 [Amita Chintamani Gavanepali] 4449777] 001 | 9.01.810.05] 18440 || 142 | ameannatey Chodgale o | 7053023 008 |  2oa3o1ao| 1542 [225]5aba Parveen Wataurehman [10033294] 001] 1,54,579.38] 2859
3 [Ranment Hayagps Kumbhar | 4375049) 001 | 5.17988.72| 4570 KEDGAON 2267308 Motin Ahmed 8317055| 006 | 10,96,580.56| 187.29
(i 55 Kﬁ;’m%"g”,?%%"%m“u";m:r 5056110 001 | 236,745.50| 3750 144y Suresh Choraghe Sursh 5009675] 001 [ 88.234.18] 16.4 SVROAD——— :
o d a5, 54 [Sachin Rama Nandgave 5053308| 001 3,47,352.00| 55.00 oragne EETIRa'M h d Shaikh 10003775] 001 10.84.792.82] 205.25
S . 145|Daltatray Haribhau Shelake | 8241343| 002 | 10,20,177.50 159.02 | Wohammead Shell l it 199E. .
qaE TF 202E FI [ergiefer s o p——Y SADLAPUR 146 Dhanaji Shamkant Gaikwad | 4401625( 001 99,229.11| 19,60 | |228|Ruksana llhag Ahmed Qureshi) 5042901| 001] 1.29,155.00] 2340
et e o | | (8 [ o (e 1] S 28 oot ™ |siem o) 285im e
. . e e, e, fr i | | |1 [Harshad Sidhart Chavan, | 77020111 001 | 85465001 16521140 ianean Sudam Shaar | 8371375 001 |  2.9604000| 4034 |[330|Amar Maruh Jrge - | So4aate| aoi | 5195000| 100
ISR SR RRBIN 58 |Mangal CreditAnd Fincorp Limited| 4711495| 002 | 4,34,054.00| 233.83 80597 ' 9 230
feamest  montafia ﬁa'g?ﬁtvr TEATIHT R0 T W _ S Sl . 150|Mangal Navanath Nanavare | 8284028| 001| 380,527.75| 59.29|231|Mahesh Suresh Vaghale 8120621 001 76.730.00| 1520
o . F-Afrw 4% fefres, 49 I 59 |Manohar Ramdas Ahire 8174901| 002 | 1,39.233.00| 34.64 o A : .
¢f nar 151|Manisha Anil Khaladkar 4985785( 001 79,268.47| 1504 ([232 [Manjula Dattu Mohite 8272861| 001 | 2,60.837.00| 42.70
SNFREEE T fgomel gEr Sdelt o : 2| i |l60 [Mayuri Vaibhav Muth 10020812| 001 | 1558.795.10| 27155 1
A s g e e ayuri Vaibhav Muthe 795, 22 1152 |Rajendra Mahadeo Dorge | 4968156| 001 | 1,73,865.00| 33.58 |[233 |Sayyed Aftab Yousuf 4947066| 002 | '66,875.00] 14.25
. 61 |Megha Subhash Bansode | 7597857 001 57804.21)  14.30 {453 |Sachin Sudam Shegar 4959656/ 001| 1,70,027.08| 38.58 KHARGH Al
T HEaHed “Tender for Printing of wall Calendar 62 (Ramesh Mogal Pandav 4491655| 002 | 4,56,606.00| 72.55 H E 0,027 . .
HTATAET Eng?l"T ST PIRECERIE I ! 154|Sagar Bhauso Divekar 4867934) 001|  43,60563|  8.18 | 34TArchad Shahul Hameed 7258042] 001] 1.31,97359] 4280
Jar & —— N Jar 2026" T AT foATd 30.%0.3034 Tra| i ({63 |Shubham Sanjay Donde 4478119) 001|  52910.00| 10.23)455|Stavan Ranjit Sharma 7778554] 001| 3141474 587 oLkl 10 -l SIS -
g TEUTR 372, R\ ISR & TaT §-a1 gaad TR 00 AT TIGfT STESE PIMPRI 156 |Varsha Sachin Handal 4951001 001 12254784 2332 KOLH =
AN ST & SAaTeT . PR . 64 |Prasad Sudhakar Bhamburdekar| 7448723] 021 | 14,45,531.59] 296.60 |{157 [Vishal Dipak Nigade 4779559| 001 55,624.61) 10.50 |[235 |Dattairay Balwant Sabale | 8197551| 001 |  2,36,006.00( 38.90
gs mifed ga‘s‘ aﬁﬁﬁmm‘-ﬁ s sifes w3 fifaey e Eg §Upelsrr1~l %haér‘ar Mane 1;)81;3;285,? 881 12[%1151%%3 zg_gs ALEPHAT 236 ||smail Yusuf Zanji BO&E:EI:SEA ggz 11,76,750.50| 198.09
. . - - onall Nin avan A .
A 158|Adesh Ramchandra Gaykwad | 5053870[ 001 4,20,727.00] 6650
B o o || | o g (oot erprr el /o St | () | (08 [ prisenmmes —jogpgor] sl v
. “on = WWw.municipalbankmumbal.com ana ak Mali a1, | . rchana anand Ku 04| .| )
GTI%, at T TEET ST AT 68 ArE‘.hana iddheshwar Katkar | 4813902| 001 | 1,64,883.201 39.70 ||161 [Kalpesh Anil Bhor 685522| 001| 2,20,198.00) 35.00|(238[Priyanka Tukaram Bhandare ?agmggl 001] 39.90493] 750
. . . 303[ 2l 69 |Babu Ambalgi 5058191| 002 | 6.97,195.50| 112.48 ||162|Kunal Shantaram Padir 5058040( 001| 111.086.73| 21.00 = :
BER CRCIECH Yargdier EERIR ECEID STegITd et . 70 |Jyotiba Baburao Kadam 4646675| 001| 29181500 5490 ||163|Pankaj Balshiram Hadawale | 8123774| 002| 354:835.32| 62.20 : : "UE'-U"‘
. fesapmon « g e/ - 71 |Mahesh Chilveri 7737367| 001| 396:045.00 6220 ||164|Rajendra Sudhakar Joshi | 8270836| 001| 300.719.00| 47.4 |[239[Samidha Sachin Palande [ 8281181] 001] 233,165.50[ 36.70
g WA 3fTed. dATdiel SHehHT  fEamedl Hrert i : 9¢.80.20%  TeTegaETTer| | |12 |Sagar Anil Jadhav 4302005| 001| 416:276.00 8700 ||165|Ravindra Shivaii Jadhav | 7685329 002| '92:620.00| 33.02 | For more detailsiaccount wise iformation borrowersinterested bidders may
PANDHARPUR PALUS contact respective branches and for participating in the auction, please visitlogin
A el Sroaren Fofa Sdern o, e ar 73 [Amol Balkrushna Kauige | 7946969] 001| 298,532.00] 56.00 |[166[Akshay Ajun Kadam [ 5050312] 001 29.872.00] 580 |tothe e-auction portal htips:Jigold.samilin
EARIGE m M a;ﬁa‘l’,}:l’i’;"’ W a'a'u'n'a:"' _ 74 |Ashok Madhukar Holkar 4681632| 002 249,373.43| 48.79 |[167|Nagesh Vishwanath Patil 4642111| 001 86,722.50| 15.30 MAHARASHTRA | Date : 18.10.2025 Sd/- Authorized Officer, CSB Bank
T IAET Tad: AT ARTIN M.
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r Stressed Asset Management Branch, Mumbai
.' nb Punjnb nntlﬂnml ban PNB Pragati Tower, 1st Floor, Plot No. C-9, G-Block,
.the name you can BANK upon! Bapdra Kurla Com_plex, Bandra(East),
Mumbai-400051, Email: ZS8356@PNB.CO.IN
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) P U R P L E Fl N AN C E LI M IT E D
Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described
i}:nmgvablc:[;‘ Eropgﬂ¥hmzﬁ?ﬁged/gh8;?ed tof me Igecbresd Crecéitgr, tc;lte con_ﬁt[)uctiv%phygzjac\:al_/ syLnboIi_c ”pc‘?zse_ssiohn to_f yvhicg CIN: L6T120MH1993PLCOT5037
as been taken by the Authorise icer of the Bank/ Secured Creditor, will be sold on “As is where is”, “As is what is”, an . - . ; 5 -
“Whatever there is” on the date as mentioned in the table herein below, for recovery of its dues due to the Bank/ Secured Regd. Office: 11, 1 Floor, Indu Chamber 348/353, Samuel SHE'E“: Vadgadi, Masjid Eu.nder {West), Mumbai- 4D!3'ﬂﬂ3- Maharashira, India. .
C"edt'.to" fg’.m ﬂ'f]het rg‘lspgc'tllve borr_OV\{[etrh (s) and gt]_uarantor r(ts.). The reserve price and the earnest money deposit will be as Corporate Office: 705708, T Floor, Hallmark Business Plaza, Opposite Gurunanak Hospital, Bandra East, Mumbai- 400051, Maharashtra, India.
mentioned in the table below agains eé%SﬁE%ﬁiEprg?:eTﬁé'SECURED ASSETS Tel: 022- 69165100 ; Email: compliance@purplefinance.in ; Website: www.purplefinance.in
A) Dt. Of Demand Notice | A) Reserve Price
Name of the Branch s 32)of SARFESI | (Amt in Rupees) UNAUDITEEL':__' ﬁﬁiﬁ'ﬁh EE'S LéII-ETPST Eﬂg g: Euﬂ ;-'GAERETER AND
ACT 2002
B) Ouistanding Amount B)EMD (Amt in Details of . ’ oo ; o ; .
Name of the Account as on For St.No. 1 to 11 s the Pursuant to Regulation 33 and 47 of Securities and Exchange Board of India (Listing Obligations and Disclosure Requirements)
Description of the Inmovable gl'rogf%i‘r"m &13 Date/Time of | €ncumbranc- Regulations, 2015 and based on the recommendation of Audit Committee, the Board of Directors of Purple Finance Limited ("The
Na':nrgr(’fnr;'r‘iza“gzggﬁf’ﬁfé F?e":tr;,‘z{ess)) 31.12.2024 E-Auction estm:’“ Caompany™) at their Meeting held an Oclober 17, 2025 have considered and approved the Unaudited Financial Results for the quarter
ﬁ};‘;ﬁjﬁ?’giﬁ:&‘; C) Iiid Increase secured and half year ended September 30, 2025.
mount creditors
Name & addresses of the ACT 2002 ; i " ; - {
Amtin R :
Borrower D) Nature of Possession (Amt in Rupees) The aforementioned Financial Results along with Limited Review Report by the Statutory Auditors thereon are available on the
/ Guarantors Account Symbolic/Physical/ website of the Company. www.purplefinance.in and the said Financial Results can also be accessed by scanning a Quick Response
Constructive :
(QR) Code given below: .
Stressed Asset Management Property 1: Shop No. 3, 4 By order of the Board of Directors
Branch, Mumbai . . o
- — & 5, Ground Floor, C Wing - For Purple Finance Limited
%g;dll\’nz:ﬁ:g;%ﬁ”ft) | “Unique Enclave’, Plot No A) 47,00,000/- Not . Sdl.
1 - Ltd. 78,9, S.No. 312, Opp. B) 4,70,000/-
219 C Shreyas Indl Estate, | Bojsar-Tarapur Road, Keshav C) 50,000/- Known _ r Amitabh Chaturvedi
JH?éhVS:;Ch &?igeéﬂn Exrg:gts Nagar, Vill-Boisar, Tal.& Dist. Place: Mumbai E g i e
Mumbal. '| Palghar-401501. Dated: October 17, 2025 DIN: 00057441
. .. Property 2: Shop No 6,9 to
(Vindyavasini Group) ;
Ajay Metallics Pvt. Ltd. ‘?Sﬁiqﬁéougwclg\lgzr’ Pot N3 A) 1,09,00,000/- Bank of Baroda
o [219 C Shreyas Indl Estate,|,"o'o"" g \o 3172 Opp. B) 10.90.000/- Not it i aher Zon_al Stressed Assets Recovery Brgnch S -W SALE NOTICE FOR SALE OF E-AUCTION SALE
Jai Coach Westem EXpress |pyicar Tarapur Road, Keshav C) 5,00,000/- Known Bank of Baroda First floor, Atur Chambers, 2, Moledina Road i1 [e)V/.\=1NFJ el 1133 NOTICE
|\H/|Ighvga'y’ Goregaon East, Nagar Vill-Boisar. Tal.& Dist Pune-Camp, Maharashtra 411001.
umbai. : o ' Email : bankofbaroda.co.in
Palghar-401501. mail : armpun@
. . Property 3: Shop No 24 . . e o . . . .
(Vindyavasini Group) Ground Floor, C  Wing E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
Ajay Metallics Pvt. Ltd. “Uni " A) 14,00,000/- . . .
nique Enclave”, Plot No i read with proviso 8(6) of the Security Interest (Enforcement) Rules, 2002.
3 219 C Shreyas Indl Estate, 789 SNo. 3172 O B) 1,40,000/ Not
Jai Coach Western Express B,oi,s&;r-Tarz.apu.r Road. Keshp:\} C) 50,000/- Known Notice is hereby given to the public in general and in particular to the Borrower(s), Mortgagor(s) and Guarantor(s) that the below described immovable properties mortgaged/
l\H/I'Sm)’:?" Goregaon  East, Nagar, Vill-Boisar, Tél.& Dist. charged to the Secured Creditor, possession of which has been taken by the Authorised Officer of Bank of Baroda, Secured Creditor, will be sold on “As is where is”, “As is
' Palghar-401501. what is”, and “Whatever there is” basis for recovery of dues in below mentioned account/s. The details of Borrower(s)/Mortgagor(s)/ Guarantor(s) /Secured Asset/s/Dues/
(Vindyavasini Group) Property 4: Flat No 101, Reserve Price/e-Auction date & Time, EMD and Bid Increase Amount are mentioned below -
Ajay Metallics Pvt. Ltd. E'rStl Floor, P(f R U;'guge A) 15.50,000/
nC ave, O o Pt A | ) 3 =
4 |219 C Shreyas Indl Estate, | o\ " 34 /2, Opp. Boisar- B) 1,55,000/- Not Detailed Description of the immovable property with known . .
jal Coach Weslem Express Tarapur  Road Keshav C) 50,000/- Known Sl Name of Borrower(s) Mortgagor(s)/ Guarantor(s) encumbrances, if any and Name of Mortgager / owner and the Type Reserve Price, EMD, Bid
ngr?wvt\)/:iy’ Goregaon  East, Nagar, Vill-Boisar, Tal.& Dist. No. 949 ’ y of the Possessigng P Increase Amt. in Rupees
) Palghar-401501.
(Vindyavasini Group) Property 5: Flat No 104, First 1. | M/s. International Coating Company, Shwetal | Residential Flat Situated at Flat No. 304, 3rd Floor, B Wing, Emgee RP: 83,00,000/-
QJIZY getgu'é?:s“-l:]-é?- Estate Ellg?l;{lﬁv;”ggé gnlll%u% E/”;'g’pep, A) 19,50,000/- Not Bhupendra Sakariya, Yash Nimish Munim, Khushi | Green, CTS No. 306, 146, 298, 1/2698, 2/298, 3/298, 299, 300, 302, EMD: 8,30,000/-
5 |Jai Coach Western Express|Boisar-Tarapur Road, Keshav g) ;bggbouem- Known Shewatal Sakariya, Ashwin Augustine Fernandez, | 304on M.T.V. Road opposite, SM Road, Near ICC Bank, Wadala East, BI: 1,00,000/-
Highway, = Goregaon  East, | Nagar, Vill-Boisar, Tal.& Dist. ) 50,000/~ Nimish Anil Munim, Anand Patel, Jitendra Dabada, | Tal. Mumbai Main Dist. Mumbai-400037. (Physical Possession)
Mumbai. Palghar-401501. .
A) 28.04.2014 Hasmukh Panchal, Rajeev Yadav
. - Property 6: Flat No 201,
g{lnd'zla\;aﬁ!nl cl;,“:uft) d Secgnd lllzloor A wing, “Unique fBu)rtT'nse.rsi.n‘ltseng;t*- 06.11.2025 * Total Dues in Rupees as mentioned in 13(2) notice : Rs. 2,72,34,297/- + interest thereon
jay Metallics Pvt. Ltd. , ’ ’ ) A1,
6 |219 C Shreyas Indl Estate, gnr\(l:laveé”zPloto No B7.’8’?’ from date of g) 155’20638?1 11:00AM Not
Jai Coach Western Express|S:NO: ,  Opp. Boisar-{ Npa ) 1,55,000/- to Known « Date and time of e-Auction : 06/11/2025 from 2:00 pm to 6:00 pm Scan here for
. Tarapur Road, Keshav C) 21.07.2014 C) 50,000/- 04:00PM . . i . detailed Terms &
I\H/Ilghvt\)lay’ Goregaon  East, Nagar, Vill-Boisar, Tal.& Dist. | p) Svrmbolic : * Date and Time of Inspection : 01/11/2025 from 10:00 am to 4:00 pm Conditions
umbai. ' ’ ' I y 1
Palghar-401501. Possession Note: The Authorised Officer will not be responsible for any charge, lien, encumbrance, Property tax dues, Electricity dues etc. or any other dues to
(Vindyavasini Group) g;zgﬁg“l’:l O:,)'r : Efn gN‘(‘)Uniquuzé the Government, Local Authority or anybody, in respect of the properties under sale. For detailed terms and conditions of sale, please refer to the
94393’ “C"etgu'r‘;:s"t'lr:';?' Estate | ENClave’ Plot No 7.809. A) 16,50,000/- Not link provided in https://www.bankofbaroda.in/e-auction.htm and online auction portal https://baanknet.com. Also prospective bidders may contact
7 |Jai Coach Western Express|S:No- 312, Opp. Boisar- B) 1,65,000/- Known Madhusudhana Kumar M. (Asst. Gen. Manager & Authorized Officer) on Phone : 020-29982037, Mobile : +91 8722317555
Highway. Goregaon East Tarapur Road, Keshav C) 50,000/-
Mumbai. ’ E:??}gr\g'g;%%'far’ Tal.& Dist. Date: 18.10.2025 Madhusudhana Kumar M., Authorised Officer
5 2 o I;I e 203 Place: Pune Bank of Baroda, ZOSARB, Pune
. - roperty 8: Flat No |
(Vindyavasini Group) C )
Ajay Metallics Pvt. Ltd. Eﬁg?ar\]/denl:loogkﬁ erl]\lgc; U;“guge A) 14,50,000/- _ pp— ;
219 C Shreyas Indl Estate, ’ i i Not
8 ; S.No. 31/2, Opp. Boisar- B) 1,45,000/-
Jai Coach Western Express Tarapur Road Keshav C) 50,000/- Known FEDER A L B A NK
rhahway, - Goregaon  East INagar, vill-Boisar, Tal.& Dist. ’
- Palghar-401301, YOURE PERFECT BAMKEING PARTMNER
(Vindyavasini Group) Property 9: FIa_t N? .204’ I e —
Ajay Metallics Pvt. Ltd. Second Floar, 2 wing, “Uniaus b 15,50.000 NOTICE OF LOSS OF SHARE CERTIFICATES
g [219 C Shreyas Indl Estate| g\, 3172, Opp. Boisar- B) 1,55,000/- Not (FOR CLAIM FROM IEPF AUTHORITY) Special Recovery Officer
Jai Coach Western Express|L -~ Road Keshav C) 50,000/ Known MAHARASHTRA CO-OPRATIVES SOCIETIES ACT 1960, Act 156, Rule 1961, Rule 107.
Highway, @ Goregaon  East, pur o . ’ Pursuant to Rule 8 of the Investor Education and Protection Fund -
Mumbai. galge;lr, \i'g;%%'far’ Tal& Dist (Accounting, Audit, Transfer and Refund) Rules, 2016, NOTICE is Attached: THE SHIVKRUPA SAHAKARI PATPEDHI LTD., Mumbai 1 Division Office-Office 2,
a ar_ A X 1 1 . o 1 i 7 . . . . . . .
g hereby given that the foIIowmg share certificates issued by The First Floor, Building No.10, Kalvalyafiham Co Op Hsg Society, Tagor Nagar, Vikhroli (East).
. . Property 10: Incomplete o . . - Mumbai-83. Phone: 93244 15071
(Vindyavasini Group) Row House, No. 02 *Unique Federal Bank Limited, registered in the name of person specified
94%y I\Clletglrlllrtglef’svt.lrl;éfl. Eetaie |ENClave’,  Plot No 7,89, A) 1,47,00,000/- Not herein are reported to have been lost : FORM “2”
10 ; "IS.No. 31/2, Opp. Boisar- B) 14,70,000/-
Jai Coach Western Express Tarao ur l,:{oadpp Kgslizrv C; 5.00.000/- Known CERT. NO. OF [See sub-rule [11 (D-1)] of rule 107]
Highway, —Goregaon  East pur  Road, _ ,00, NAME FOLIO NG DISTNO. | o ore
Mumbai. | Nagar, Vill-Boisar, Tal. & Dist. : POSSESSION NOTICE FOR IMMOVABLE PROPERTY
) Palghar-401501.
Prog ot 1 Incormolote 501094 2709151 Whereas the undersigned being the Special Recovery officer of the
(Vindyavasini Group) perty ) omp 2711400 Mr.Pratap Ramchandra Devkar under the Maharashtra Co-operative
. . Row House, No. 03 “Unique MARY JOSHUA 5709 4500
Ajay Metallics Pvt. Ltd. Enclave’. Plot No 7.8.9, A) 1,47,00,000/- 600991 | 1697977243- Societies Rules, 1961 issue a demand notice date 07/01/2025 calling upon
11 219 C Shreyas Indl Estate, SNo. 31/2, Opp. Boisar- B) 14,70,000/- Not 1697979492 the judgment debtor.
Jai Coach Western Express Tarapur I’?oa d Keshav C) 5,00,000/- Known — - -
Highway, Goregaon East, Naggr ViII-Boisar’ Tal& Dist Any person who has a claim in respect of the said securities should Mr. Vaibhav Baban Sapatal to repay the amount mentioned in the notice
Mumbai. Palghér-401501. ’ ' ' Iodge such claim with evidence to the Bank, at its Registered being RS. 2,46,426/- in words (Rs. Two Lakh fourty Six Thousand Four
Office, The Federal Bank Ltd, Reg.Office: PB No.103 Federal Towers, Hundred Twenty Six Only) with date of receipt of the said notice and the
Stressed Asset Management Aluva, Kerala - 683 101 or to its Share Transfer Agents, Integrated : . : -
Branch, Mumbai uva, Kerala ortolts share franster Agents, Integrated judgment debtor having failed to repay amount, the undersigned has issue a
M/s. Vindhvavasini Iron India Registry Management §erV|Ces Private Limited, “Kences Towers", notice for attachment date 13/09/2025 And attached the property describe
Pvt.Ltd y 2" Floor, No.1 Ramakrishna Street, North Usman Road, T Nagar, herein below.
VG.Hou.se Solaris C Buildin Chennai - 600 017, within 15 days of publication of this notice, else _ _ _ o
11 th Floor Opp L&T Busines?s’ the Bank will proceed to settle the claim in favour of the registered The judgment debtor having failed to repay the amount, notice is hereby
Park, Saki Vihar Road, Andheri Q) ZRB'%‘:)'ZZ%% ) holder(s). The Bank shall not entertain any claim thereafter. Any given to the judgment debtor and the public in general that the undersigned
(E), Mumbai - 400072. P ) Rs. . r person dealing with the above said shares will be doing so at their has taken possession of the property described herein below in exercise of
R - Factory Land & Building and | further interest 21.11.2025 . .
Shri Vijay Rajinder Prasad Scrap at Village Warle; Wada | from date of A)7,92,57,000.00 11:00AM Not own risk. Sd/- powers conferred on him/her under rule 107 [11 (d-1)] of the Maharashtra
12. %lﬁgs (8:)"::3(;0%%1::::?03_{8 Survey No.42, 68/1P NPA g; ;’g’gg’ggg-oo to Known Place: Aluva Samir P Rajdev Co-operative Societies Rules, 1961 on this 08 Day of, Oct. of the year 2025.
Opp ‘Canara Bank, Thakur Area: (0.8550Ha + 1.170HA) g) 21'03.'2035 T 04:00PM Date : 18.10.2025 Company Secretary The judgment debtor in particulars and the public in general is hereby
Village Kandivali E, Mumbai - PZ)ssgssslf:n cautioned not to deal with the property and any dealings with the property
400_101. _ _ VALIANT COMMUNICATIONS LIMITED will be subject to the charge of the Recovery officer Shivkrupa Sahakari
Shri  Ajay Rajendraprasad CIN: L7T4898DL1993PLCO56652 Pathpedhi Ltd., Mumbai for an amount RS. 2,46,426/-in words(Rs Two Lakh
%Jsg ([())ILZ?;?rIg::;:r?;o;\);ing Regd. Office: 71/1, Shivaji Marg, New Delhi-110015 fourty Six Thousand Four Hundred Twenty Six Only) and interest thereon.
Tower’ —Ill,  Thakur Village Telephone: 1:'_1 1'2592‘B‘t*:5"255_'23415"'2541':’353 Fax : 511'_41']55'5']4-"254343':{' Description of the Immovable Property
Kandivali E. Mumbai 400101. E-mail; investorsi@valiantcom.com, Web: www valiantcom.com
: B-10, Gurukrupa Society, Bapusaheb Juvekar Marg
Stressed Asset Management POSTAL BALLOT NOTICE AND E-VOTING FACILITY TO THE MEMBERS ’ Bhand é 400 042 ’
Branch, Mumbai NOTICE is hereby given that pursuant 1o the provisions of Seetion 108 and 110 of the andup East- ’
M/s. Shreem Steel Pvt. Ltd. Companies Act, 2013 (act) and Bube 20 and 22 of the Companies [Manzgement and (Mr. Pratap Ramchandra Devkar)
(Formerly Unique Steel Put. Non Agricultural Land Bearing | A) 23.04.2014 .l!l.l':‘llﬂirl-l‘ﬂhl'lll;l‘.'-:l Rudes, 2014 rl_‘i.!.l| '.m.lh thie ﬁe--':-_l;-r.:l Circulars _PF.L'l-_-. 147020 dated Special Recovery Officer
Ltd.) (Borrower) 219 C, Shreyas|Plot No 100 ,old survey|B) Rs.10.45 Cr+ 8 April, 2020, 17/2020 dated 13 Apell, 2020, 22/2020 dated 15 June, 2020, 33/2020 Date : 17/10/2025 (Maharashtra Co-op Soc. Act
Industrial Estate, Jay Coach,|No. 122 Pt New Survey | further interest 06.11.2025 dated 28" September, 2020, 39/2020 dated 317 December, 2020, 10/2021 dated ' Y
W. ’ Y. '|176/27  situated at Village | from date of A)1,12,25,775.00 11:00AM Not 23" June, 2021, 2002021 dated 8° Decermnber 2021, 3/2022 dated 5" May, 2022 Place : Bhandup 1960 Rules 1961 Rules 107)
13, |Western  Express Highway, f JIb/l. S paahalllNPA B) 11,22,577.50 ¢ K 11/2022 dated 28" December, 2022, 09/2023 dated 25" September, 2023, 09/2024
G_(?regaor.l_E » Mumbai - 400063 | olsar, Iaiia ~T aighaly C) 5,00,000 . ° nown dated 197 September, 2024 and the Iatest one being at 0372025 dated 227 September,
Vijay Rajinder Prasad Gupta, | District Thane together with|C)23.07.2014 04:00PM 3035 isund b e R, - i s
_ . o . i T y the Binistey of Carpocate Aflairs, Government af India [“MCA
(Director/Guarantor) commercial Building Unique D) Symbpllc Circulars”), Secratarial Standard on General Meetings (“55-27) issued by the nstitute of
101/C, Oberoi Gardens CHS |House. Possession Company Secretaries of India, Regulation 44 of the Securities and Exchange Board of
O.pp Canar_a lBank, Thakur India (Listing Chligations and Dischosure Requirements] Regalations, 2015 ("SEBI Listing
Village Kand'val' E, Regulations™) and subject to ather applicable faws, rules and regulations (including any
Mumbai - 100101. statutory modification{s) or re-enactments) thereof for the time being in force and as
TERMS AND CONDITIONS: The sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) amrnded from time bo time), the Company has sent the Postal Ballot Netice dated
Rules 2002 and to the following further conditions: Oclober 16, 2025 along with explanatory statement through electronic mode on
1. The properties are being sold on “AS IS WHERE IS BASIS”, “AS IS WHAT IS BASIS” and “WHATEVER THERE IS BASIS”. October 17, 2025 to those Members whose names appear in thoe Register of
2. The particulars of Secured Assets specified in the Schedule hereinabove have been stated to the best of the information of the Members/List of Beneficial Owners and whose e-mail IDs are registered with the FORMEB
Authorised Officer, but the Authorised Officer shall not be answerable for any error, misstatement or omission in this proclamation. Company/ Depasitories as on the cut-off date i.e, Friday, October 10, 2025 for seeking PUBLIC ANNOUNCEMENT
3. The Sale will be done by the undersigned through e-auction platform provided at the Website https://Baanknet.com on date and approval of the Members of the Company by Postal Ballot through electronic means on ; _
time mentioned in the above table. the item of special business as set out in the Postal Ballot Notice r."-!egufu:;-:vr'_i:? of the IFISUI:'"N"IG}_“-:I-'?:' E::'I-"-.'-:r:..'nrc;-' Board of India
4. The Authorised Officer reserves the right to accept or reject any / all bids, or to postpone/cancel/adjourn/discontinue or vary the terms The Company has availed the sarvices of MUFG Intime India Private Limited (Link intime (Liguidation Process) Regduiations, 2016)
of the auction at any time without assigning any reason whatsoever and his decision in this regard shall be final. India Private Limited] {'MLUFG"), for Facititating remote e-voling to enable the Members FOR THE ATTENTION OF THE STAKEHOLDERS OF
5. All statutory dues / attendant charges / other dues including registration charges, stamp duty, taxes, statutory liabilities, arrears of to cast their votes electronically, The detailed procedure for remote e-voting is given in
property tax, electricity dues etc. shall have to be borne by the purchaser. the Postal Ballot Notice: The remote e-voting period will commence on Sunday, October UNITECH TRANSFORMERS PVT. LTD
6. Account is under For Sr. No. 1, 2,3,4,5,6,7,8,9,10,11 & 13 Symbolic Possession / For Sr. No. 12 Physical Possession 13, 2005, from 09:00 a.m. (15T} and will end on Monday, Novernber 17, 2025, at 5:00 S1. No. | PARTICULARS _ 'DETAILS
7. For detailed term and conditions of the sale, please refer https://Baanknet.com, www.pnbindia.in . . p.m. (I5T}, The remote e-woting module shall thereafter be disabled. Cince the vote on 1 | Name of comorate debtor Unitech Transformers Py Ltd
For Punjab National Bank respfution is cast by the Member, the Member shall not be allowed to change it % | Detsof Incorporaton of 18 Aug, 1997
Chief Manager subsequently, Resolutions passed by the Members throwgh this Postal Ballot (through oonparate dettor T
Date: 16.10.2025 S.A.Wasnik. Authorised Officer remate e-woting) shal! be deemed to have been passed as if 1t has been passed ata Rl b :
. . ’ A . g T 5 it o 3 Sumhority undsr which conporans ROC MLUMBAI
Place : Mumbai PNB, Secured Creditor General Meeting of the Members: The resolutions, if approved by the requisite majority debtor s
Contact No: 9766524873 of Members by means of Postal Ballot, shall be deemed to have been pazsed on the last . { A rA:r"a e regitnred > e o
) date of remote e-voting. .. on Menday, November 17, 2025, 4. | Corparate Identty No. / Umited | U31100MH1997PTC110180
STATUTORY SALE NOTICE UNDER RULE 8(6) OF THE SARFAESI ACT, 2002 The Members, whose names appear in the Register of Members/ List of Baneficial Liability Identification No. of
Oweners as-on Friday, October 10, 2025, being the cut-off date, are entitled to vote on | corparate detior

n
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Adfdress of the registered office
ard principal office (F amd of
corporale dedior

the Rescluticn sat forth in the Postal Ballot Notice through remote e-woting onby. The
voting rights of Members shall be in proportion to their share in the paid-up equity
share capital of the Company as on the said cut-off date. Hard copy of the Postal Ballot

Motice along with the Postal Baltot Form and pre-paid business reply envelope are not 6. | Date of chosure of insohency | 16-10-2025
sent to the Members for this Postal Ballot and Members are requirad to communicate Resolubon Process
their assent or dissent only through the remote e-woting system. This Postal Ballot is T Liquidation commencemeant 16-10-2025

accordinghy being initiated in compliance with the MCA Circulars
The Postal Ballot Motice is alsoc available om the Company's website e a
wwwvaliantoom.com anu:E ali::n onthe wei:ns.lte of stock E::n:harg—l . WAL, I::semu:lla .Com

| date of corporate deblor.
Mame and registration number
aof the nEssency prolessional BB 1PADD S IP-POZEOE 30F L2022
acting as liguidatorn Laray

G, | Address and e-mad of the | Emall;

Mamea: Manish Lalp Dawda

THE

DAILY.

r“eml:uaf a5 an thE cut-off date 5hn—:.|u:| trea': th.5 F'|:|5I.'a| Eallat }dn'n:e far |nF1:|rn‘at|i:-n
pUFPOSes oy

ipdawdemanisii@gmall. com

, it N e e i ;
The Board of Directors of the Company hat appointed M Mahesh Kr. Gupta, Mahesh E J-Eat:-n; Ltk ool :’:’Idm—:ﬁ';u:""’" A EIG::F HE’ NS (m, )
Gupta & Co., Bracticing Company Secretaries (FLS No. 2870CP. No. 1999) to act as the L el B Al .5““': hagn.:-u e
Scrutinizer for conduwcting the e-voting process in a falr and transparent manner, Marg, Near Paradise Cinama, Mahim,

The tesults of the Postal Ballot will be declared within two working days from the . ! | Mumbai City, Maharashtra, 300016
conclusion of the Postal Ballot and will be displayed along with the Scrutinizer’s Report 10, | Address and e-mail 1 be used Email liquidator unitech@gmail.com

at the Reglstered Office of the Company after communication to the Stock Exchange viz. lor porTesponoence with the Address: 205-A, dnd Floor, Piol No 408
BSE Limited {www bselndla com), where equity shares of the Compamy are listed, in huidator Hiren Light industrial Estata, Bhago|l Keear

Marg, Mear Paradese Cinema, Mahlm,
Mumbai City, Maharashtra, 400015
| Last date for submission of claims| 15-11-2025
Motice is hereby given that the Mational Compamy Law Tribunal Mumbai Bench has
ordered ha commencameant of Bguldatsea of the UNITECH TRANSFORMERS PV LTE on
16,10, 2025,
T stakohotders of UNITECH TRANSFORMERS PVT, LTD are hereby called upon to submit
thelr claims with proaf on or before 15-11-2025. w the liguidator at the address
rentioned against [term MNe 10
Thie finanalal creditors snall subanit thelr claims with proof by etecironic means aaly, &)1
other crediors. may submit the claims with the proof in person, by post or by slectronic
(e
Submiasion of fatse or mislesding proof of claims shall atrect penalties.

Maime and EIEI'IHlIJI"E of lkpuidator Blanksh La=_|| Daweda
Diate and phade: SRA02025, Mumbal

accordance with the SEBI Listing Regulations and additionally be uploaded an the

Company's website wernvvallantcom.com, and on the wehsite of MUFG 3t |

hithgs: Ninstavote lnkintime, oo i, The Scrutinees's decislon on the validity of the Postal 11,

Balkat shall be fimal,

In case shareholders/members have any guenes regarding e-vating, they may refer the

Freguently Asked Questions ['FACs") and InstaVate e-Vating - manual available at

https:/finstavore linkintime.codn, under Help section or send an emall fo
1*1'“||:||!|r.'1-‘.|:?l]||1.:r'u:||'r'|'..|"r'|_|.|_l'g;:_‘:§-_|‘." o Conlact on; - Tel: D37 — 4918 6000,

By order of the Board of Directors

For Valiant Communications Limited

Sdi-

Manigh Kumar

Company Secretary & Compliance Officer

Mermbershap No, AT6483
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